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No.0.A.1289 of 1996

Bate of Grder ¢ 28.4,.,1998

Present s Hon'ble Mre.dustice S.N.Mallicks Vice-Chair man.

Hon'ble Mr.S.Ddsquptas Administrative Member.

DIPAK KUMAR ROY
VS o

- UNION OF INDIA & BRS.
(S.E.RAILUW)

&
For the applicant . ¢ Mr.B.C.5inhds counsel.

For the respondents: None

CROER

| Lld.counsels I .B.CeSinhdy appearing for the applicant
submits that he hag instrdctions not to proceed with this
matter., | i
2.‘ The application is thus disposed of for non-prosecutions
u;tﬁeut passing any order as to casts. e

3+ None is present on bghalf of the respondents.

(Se.Dasgupta) ' (SoNeMallick)
Administrative 'Member Vice=Chairman
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